ged.....
service 2

give hereln below the de

I,NEH ALAHMAD, son/gaughter/wife of M

YESIS,

nd presently working as OFFISE A

myself, my spouse and dependants®:

A.

{Assets In joiht

name Indlcating the extent of joint cwnership

helonging to

TTENDANT.

talls of the assets (immaovabte, movable,

BruhHl LE(

2044

vﬁ,aruuioll papsrmannmdaddEEEEn

0. MURTLZA

£ UATEVE, AsSEMEL

bank balance, etc.) of

will also have to be

5r. Description “Seif | Spouse Dopendant-1 Gependant-2 Bependant-3 |
Ko. | Name(S) Hame _Name __Etc. Nameg
(i} | Cash Eoo|— > 5 '_ T
(i) | Deposits in & = >
panks, Financial \&o |~
Institutions And [SBT,
Non=-Banking
Financiaf GVN‘\CH dd = — —
Companies BRM\:\JA
e £ o IPATNAL =t i
"Gy | Bonds, W
Debenturas and
Shares In N TL e = oL
compenies ; : =
(Iv} | Other financial 'M”Jl—w' il B !
institutions,
NSS, Postal NIL o
| Savings, LIC o g =T
r Policies, efc
(v} | Motor Vehicles |
(detalls of N IL
make, etc.) 8 = - o
i) | Jeweilery {glve it
details of
weight and NTL 3 = —
value)}
(vii) | Other assels,
suchasvalues | N iL
of claims / = 3 7%
intergsts
Note: Yalue of Bonds / shares f pebentures as per the latest market value in Stock

Exchange in respect of

companles should be giver.

* Dependant here means

employee,

prane |

fisted compan

ins and as per books in th

by

a case of non listed

3 person substantially dependent of the income of the



B. ta

also have to be indicated]

:

Sr. Description
Ma.

[Note: Properties in joint o

Self

| Spouse

_Name(S)_}

Agricultural Land [
1 - Location{s}

- Syrvey number(s)
- Extent {Total
measurement)
-Current market value |

()

NiL

wiership indicating the exten

“Dependant-1 ‘ Bependant-2 |
. _Rame

. HName

t of joint pwnership will

Dependant-3
__Etc, Nama

|

p—

Non-agricultural Land
- Location(s)

- Suryey number(s}

- Extent (Total .
measurement)
.Current market value

(i

NiLy

Bulldings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
valug

i

Nib

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s}

- Extent (Total
measurement)

. Current market
valug

(W)

N1l

V)

Others (such as

Ntl

p

interest In property)

2) 1Iaglve herein below the

details of my

institutions and government dues:-
[tote : Please glve separate details for each item)

tiabilities / overdues 1o public financial

\\\Q‘-\Q | ﬂ""’% :

Sr. | Deseription i Hame & eddress of Bank / Amount outstanding as |
No. Finsnclal Tngtitutions{s} / OF vorannrressspemssrons
R i 2. pepartment (s) . st
{a) (i} Loans from Banks eIy ik Bl
(i) Loans from financial 341
institutions___ - NIL =
(iil) Government Dues:
{a) dues to departments —
dealing with government NI L
accommodation =
(b} dues to departments
dealing with supply of NIL SR
water i3S
(c) dues W departments
dealing with supply of [\11 E -
gleckricity
| o i



Tdy dues to departments v [
deallng with telephones N ! L

(e} dues ta departments
dealing with government N1L —
transport (Iaciuding

aircraft and helicopters)

(f) Other dues, If any ~ 1 i

(b} (i) Income Tax including
surcharge [Also indicate
the assessment year upto —
which Income Tax Return | PAN - CKE EA2752H
flled. Glve also Permanent
Account Number (PAN}]
(il) Wealth Tax [Also

Indicate the assessment N1L

year upto which Weaith ~
| Tax return filed.] 5o e ]
{lll} Sales Tax [Qaly in
case of proprietary N1 L T
| business] :
(iv) Property Tax N L - S
c.  Personal Detall
GPF/CPF/PRANNG. - [11015210936E % ]
Gender - (4/F) |
; saidaticiil i 12 [ ol 51119 9 |9 | mommrny)
Class/Group L (A/B/C)
pare + [BEneR | Chic \WTive SERVECE ]

(Full Name e.g- B A.S.-Blhar Administrative Service,

8.5.5.- Bihar Setretarlat Service eic.)

Home District - reﬂ.m 0.
I hereby declare that the above details are true to the best of my

knowledge and belief.
signature .t‘k\'\“\ﬂ‘ﬂ"‘%' ............
NEHAL AHMAD

Name of EMpPIOYEE! -t

prace: LA, LA Designatlon oyp'ﬁ"QQ 199 MW(.?OJ% o

Date:..'.us.jj..ggl%?r! Department_:..%‘..h‘i.&.’..‘V..‘.‘#:]T.‘.‘f".{‘!...gﬁ’bk\qu afa.
Note: Please sign each page of the declaration. Asset dactaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



